FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
GS MEGHA CONSTRUCTIONS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor GS Megha Constructions Private Limited
2. | Date of incorporation of corporate | 01-10-2012
debtor
3. | Authority under which corporate debtor | ROC — Hyderabad
is incorporated / registered
4. | Corporate Identity No. i i U45400TG2012PTC083371
IdentifieationNe- of corporate debtor
5. | Address of the registered office and | SB 407, Sylvan Block, Anand Vihar, Old
principal office (if any) of corporate | Mumbai Highway, Shaikpet, Towli Chow, ki,
debtor Hyderabad, Telangana, India, 500008
6. | Insolvency commencement date in | 08-01-2026
respect of corporate debtor (Order copy received on 09-01-2026)
7. | Estimated date of closure of insolvency | 07-07-2026
resolution process (180 days from the Order date 08-01-2026)
8. | Name and registration number of the | Ms. Kanak Jani
insolvency professional acting as interim | IBBI Reg.  No: IBBI/IPA-001/1IP-P-
resolution professional 01757/2019 -2020/12685
9. | Address and e-mail of the interim | Address: 17, Sai Moreshwar Luxuria, Plot No.
resolution professional, as registered | 74, Sector 18, Kharghar, Next to Sanjeevani
with the Board International ~ School, Navi  Mumbai,
Maharashtra, 410210
Email id: kanakjani.associates@gmail.com
10. | Address and e-mail to be used for | Correspondence Address: 17, Sai
correspondence  with the interim | Moreshwar Luxuria, Plot No. 74, Sector 18,
resolution professional Kharghar, Next to Sanjeevani International
School, Navi Mumbai, Maharashtra, 410210.
Process Email id:
gsmegha.cirp@gmail.com
11. | Last date for submission of claims 22-01-2026
12. | Classes of creditors, if any, under clause | Not Applicable
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and (a) www.ibbi.gov.in
(b) Details of authorized gsmegha.cirp@gmail.com
representatives are available at: (b) Not Applicable

Notice is hereby given that the National Company Law Tribunal, Hyderabad Bench I, has ordered
the commencement of a corporate insolvency resolution process of the GS Megha Constructions
Private Limited on 08-01-2026.




The creditors of GS Megha Constructions Private Limited are hereby called upon to submit their
claims with proof on or before 22-01-2026 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class [specify class] in Form CA. —Not Applicable

Submission of false or misleading proofs of claim shall attract penalties.

nak Jani
Appointed as Interim Resolution Professional
atter of GS Megha Constructions Private Limited
. No: IBBI/IPA-001/IP-P-01757/2019 -2020/12685
AFA Validity- 31.12.2026

Email for Correspondence: gsmegha.cirp@gmail.com

Date: 11-01-2026
Place: Mumbai
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South East Central Railway
Tender Notice

SL.1 Tender Notice No. : DMM/EMD/
SECR/Raipur Tender No. 482550
06A

Mame of Work . Hyd. Cylinder,
Gripping Qil Cylinder, Pressure
measuring connector, Spin-on Oil
Filter and Hyd. Cylinder Seal, efc. of
Make: CRCCE, Consisting of 117
iterns. Details description of tendered
item can be seen in website
www.ireps.gov.in|

Closing : 02/02/2026 10.30AM

1. Tender document is available on the
website (www.ireps.gov.in) and the
same can also be downloaded. 2, All
bidders/tenderers should ensure that
they are GST compliant and quote Tax
Structure/Rate as per GST Law. 3. Any
other quires refated to tender confract
to office of DMM/ EMD/DLS/
SECR/Raipur Diesel Loco Shed, Post-
Pandri, Raipur-492004 (C.G) on
working Day Monday-Friday 9.00AM
to 5.00 PM and Phone No-

09752440905  ppmEMDISECR/Raipur
PRRDMMEMDNARATZES  5.E.C.R, Ralpus

-F South Easl Cendral Rabway | =, | Esecrai

E-TENL NOTICGE
Tll‘ldlII H-nth:l-Hn 11ﬂ-ﬂﬁ Lc:c-.:ntrcl:}y
repair-25 Dated: 02.01.2026
Hame of the Work: Mechanical
Hepan (Rehabdilaton of vasous pars
of looo body liké main door, cormdor
hinge and gaskel replacemenl and
hiood channel of convenbonal Ewectnn
Locomolve (WAGT), Oty 40 Locos
Tender Valuse: T 30 07 B4lv-, EMD:
FRO OO0/ Cosl of Tender Docu-
ment: T 0O/ (Ni}, Closing Date &
Time of Tender: Al 11:00 Hrs. on
05.02.2026.

Manual Ofters are nol allowed and any
such manual offers received shall be
rejected. For further details, eligibility
critera and complete details lor the
above work, piease coniact the office
the Sr. DMEDLSSECRaipur or nefer
| doemicad fender document which is
avaitable an our wehsile

WAL J n
PRy DEE (DLS),
South East Central Railway,

2 Secral

SOUTH EAST CENTRAL RAILWAY

TENDER NOTICE FOR
PROVISION/MODIFICATION OF OHE

Tender Mo. TRD-BSP-296-2025-26.
Crate. 01001/2026.

Work : Prowision/Maodification of
DHE in connection with the
Engineering work i.e. TRR, TRE(P),
TRR(S). TSR{P), TTR & CTR(S)
over Bilaspur Division.

Tender Value : T2 38.69,655.99/-
Earnest Money : ¥ 2,69,400.00/-.
Submizsion of Tender: Lip (o 15:00
hrs_on 28/01/2026.

For furthar delails/purchase of
Tender document, eligibility criteria &
the complete details for the above
works, please contact office of the Sr.
DEE/TRD/SECR! Bilaspur or
reterfdownload Tender documeant
which is available on our website
www, ireps. gov.in.

&r. Divl, Elect, Engg. {TRD}

CPRMOSES S.EC. Rallway, Bilaspur,

K3 South East Central Railway &/ @secrall

FORM A

PUBLIC ANNOUNCEMENT
[Under Fnegtliaunn o of the Insolvency and Bankruptcy Board of India
{insalvancy olution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
GS MEGHA CONSTRUCTIONS PRIVATE LIMITED

RELEVANT PARTICULARS

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S SRI BALAJI CEMENT AND POWER LIMITED OPERATING IN CEMENT
MANUFACTURE AT SY.NO.367, MALKHED VILLAGE, SEDAM TALUK,
KALABURAGI DISTRICT, GULBARGA, KARNATAKA - 585317
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of

1| Name of comormte debior GE Megha Coratructions, Privans Limied ) : ;
7. | Dt of inoorporion of comorate [0 Jﬁm India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
deiion

ﬁl()_ RELEVANT PARTICULARS

1. [Name of the corporate debtor along with | M/S SRI BALAJI CEMENT AND POWER
PAN & CIN/LLP No. LIMITED

PAN :AAECS5900Q

CIN : U26941KA1979PLC003477

3. | Authanty under which compormbe debror | ROC - Hyderabad
| F\.. I'I-:'E-.'H'I:'H}I'HF"!. I'F',E,Eil?i'&'_"" |
4. | Corporsta ldeniily Mo/ Limted Labilty | L4SR00TGEA0 2PTC0E3371
kheslificaton Mo of comorale debior
&, | Address of the regeterad officeand | 58 407, Syvan Block, Anand \har, Oid Mumbal
princips office (i frd) of eomoral: Higheassy, Shalgwet, Towd Chow, ki, Hyderabend

| deibbor . | Tetangana, India, 500008 = 2. |Address of the registered office Sy.No.367, Malkhed Village, Sedam Taluk,
& | Inssoherncy commencerment dale in DB-01-2026 Kalaburagi District, Gulbarga, Karnataka -
respectofcomorstedetior | 585317
| Extimanted date of chesune of irsobency | O0-07-2006 .
| resokiton process | {180 cianvs from e Order date 0801-2026) 3. JURL of website NIL :
g | Mame and registration number of Ms. Kanak Jani 4. |Details of place where majority of fixed | Sy.No.367, Malkhed Village, Sedam Taluk,
ihe ireakency professonal acting IBEI P, Mex assets are located Kalaburagi District, Gulbarga, Karnataka -
| 3 imtenm resolution professong | IBBLIPADOLIP-POAT BT/ 2045 2000, 10680 585317
o, | Ackiress g el of e ntedm Address: 17, Sai Morvshasr Lures, Pios bo, 78, Secior : 3 i
e oy el | Sehiool, 5. |Installed capacity of main products/ 600 TPD Cement production
regastiened with the Boand heni Mumibes, Maharasher, 410210 pOVIces .
Email iek henakianisescciatesaTaioon 6. |[Quantity and value of main products/ | The Company was not in operation during FY
101 Akiress and emal o be used for | Comespondence Address: 17, S Momshaer Looria, services sold in last financial year 2024-25.
ooFEspondence with the teim Pl M. 74, Sector 18, Khangher, Nest to Sanjeeseni 7. |Number of employees/ workmen 113 (Workers: 61 & Employees: 52)
resokition professional L’E‘;‘fg““' Schoah, Nt Mumbe, Maharetin, 8. |Further details, including the Tast available | https://drive.google.com/drive/folders/T9bqB
_ Procoes Ernall K financial statements (with schedules) of | mqzpwAo0c3kQVnMqUvLbIOK-7PZs?usp=
e a5 hr sibmibdion T ok o ] i gmeghe rpgmati.cor twol years, and lists of creditors, are | sharing
13 Clrsmas of croditors, i any, under | Net Appicatie available at URL:

Same ) of subesaction [GA) of
saction 21, ascerfained by tha intenm

9. |Eligibility for resolution applicants under | https://drive.google.com/drive/folders/19bqB
section 25(2)(h) of the Code is available at | mqzpwAo0c3kQVnMqUVLbIOK-7PZs?usp=

| remdulion prolessanal URL: sharing
13| Wames of insatvency Professionals Rt Appcable - .
el 10. !_:t::egtate for receipt of expression of | 27-01-2026

Reprecaniathe of credioe in & class

[ {Theme names for sach dass) 11.|Date of issue of provisional list of | 06-02-2026

1412 Relevart Fors and [ v it gowin prospective resolution applicants
{bl Details of authanzed gemeghacip@gmailoom 12]Last date for submission of objections to | 11-02-2026
| represesiiatnves are aoalehie at {h) Pkeel A ppicabiee provisional list

Motice & herely ghven that the National Compsany Law Tribunal, Hyderabad Bench N, has
oraered the commencement of & corporate insolvency resalution process of the GS Megha
Constructipns Private Limited on 08-01- 2026
The creditors of G5 Megha Constriections Private Limited are hergby cabed upon to submit
their claims with proof an or before 22-401-2026 1o the interim resolution professional Bt the
atdress mentioned agairs entry Mo, 10,

Thelinancisl credilars shall submil iheir camms with prool by el rones rmeans caly, All plher
craditors may submit the claims with prood in person, by post o by clectronic means

A financial creditor betonging to a class, as listed against tha antry Mo, 12, shall indicate its
chalce of authorisad representative from among the three insolvency peafessianals listed

13{Date of issue of the final list of prospective | 21-02-2026
resolution applicants
14 {Date of issue of information memorandum, | 26-02-2026
evaluation matrix and request for resolution
plans to prospective resolution applicants
15 {Last date for submission of resolution plans | 28-03-2026

16/Process email id to submit Expression of | sribalajicement.cirp@gmail.com

ggalnst entry Nool3 {o act 8= suthadsed representative of the class [specify clasa] in Farm Interest
Ch = Mol Applicaiee
Subrmission of fatse or mistieading proofs of claim shall attrect penalties GULLAPALLI KISHORE BABU
s mﬁ:‘; Signature of the Resolution Professional
Appointed as Interim Resolution Professional IBBI Regn No. IBBI/IPA-003/IP-N-00384/2021-2022/13926
In the matter of G5 Megha Consiructions Private Limdted

IEBI Reg. No: |Baajlpn.-unf.-!;|=.p-n1mrﬂn15 -2030/ 12685 11-11-169, Sowbhagyapuram, Road No.1,
Dates 11-01-2026 AFA Validity- 31.12,2026 Date : 11-01-2026 Kothapet, Hyderabad - 500035
Placa: Mumbal Emall for Correspondenca: gsmaogha.clmEgmall.com Place : Hyderabad For M/s Sri Balaji Cement and Power Limited

TEJAS NETWORKS LIMITED

Remistered Office: J.E Software Park; Plot Mo, 25, Sy Moo 13, 14,17 and I8,
Konnapans Acrahara Village, Begur Hobli, Bengaluru-3640 100, Kamataka, India,

_% = = = i
T EJAS Corporate Identity Mumber ; L2900 A 2000PLCO26SRD

Tel.: +9] 80 4179 4600; Fax: <91 80 2852 0201

NE T W ﬂ RIK 5 E-mail: corporateiiiejasmetworks.com: Website: www.lejasnetworks.com

UNAUDITED FINANCIAL RESULTS FOR
THE QUARTER AND NINE MONTHS
ENDED DECEMBER 31, 2025

The Board of Directors of the Company, at its Meeting held on
January 09, 2026 approved the Unaudited Financial Results of the
Company for the quarter and nine months ended December 31, 2025.
The results. along with the Limited Review Report, have been uploaded
on the Company’s website at https://'www.tejasnetworks.com/quarterly-

By Order of the Board
For Tejas Metworks Limited

financial-result/ and can be accessed by scanning the QR code. Sd-
Anantha Murthy N

Place: Bengaluru Company Sectetary &
Compliance Officer

Date: January 09, 2026 ICSI Membership - 17134

Note: The above intimation is in accordance with Regulation 33 vead with Reeulation 47(1) of
the SEBI (Listing obligations and Disclosure Requirements) Regulations, 20135
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ST SR U S ST RS St e LA e (L,
g il o F Gaimy / g
s Ty i e s D T S s e NIDO HOME FINANCE LIMITED

2 Gpia gy npic] iaprinimenim S0 E0RA Spk gl e 5 05 kil gl il fibader 0 n (formerly known as Edelweiss Housing Finance Limited) Regd Office: 5th Floor ,Tower 3, Wing B, Kohinoor City Mall,

e e i Kohinoor City, Kirol Road, Kurla (W), Mumbai-400070. Regional Office at No.19,7th Floor, Kochar Towers, Venkatnarayana Road, T.nagar, Chennai - 600017.
gt E-AUCTION - STATUTORY 15 DAYS SALE NOTICE

pruape 8 [ 144 | glugplyid | 2026 SoivEind ararcLd. Sale by E-Auction under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and The Security

XM 202Gk Gl Shusi 320 ooofde Fe

Interest (Enforcement) Rules, 2002.

RUSINESS e .
Description of the secured Asset: All That Piece And Parcel Of The Residential Property Bering Flat No.F2, First Floor, Having Super Built
Up Area Measuring 813 Sq.Ft., (Including Common Area And One Covered Car Parking Space), In The Building Known As Mango Farm.,
Together With 454 Sq.Ft., Undivided Share Of Land In The Total Land Extent Of 1037 Sq.Ft., Situated At Plot No.10, M.Gr. Street, Sakthivel
. Nagar, Mandhaiveli, Madhavaram, Chennai- 600060, (Layout Approved By The Commisssioner Greater Chennai Coprporation Vide

@ Fl N ﬂ NCI L At Within The Sub-Regestiration District Of Madhavaram And Registrtion District Of Chennai North.
A EXPRE&S Note:- 1) The auction sale will be conducted online through the website https://sarfaesi.auctiontiger.net and Only those bidders holding valid

B

DAILY

Notice is hereby given to public in general and in particular to borrower and guarantor that below mentioned property will be sold on “AS IS WHERE
IS, “AS IS WHAT IS” AND “WHATEVER THERE IS” for the recovery of amount as mentioned in appended table till the recovery of loan dues. The
said property is mortgaged to M/s Nido Home Finance Limited (formerly known as Edelweiss Housing Finance Limited) for the loan availed by
Borrower(s), Co borrower(s) and Guarantor(s). The secured creditor is having physical possession of the below mentioned Secured Asset.
Name of Borrower(s)/Co Date & Time of
Borrower(s)/ Guarantor(s) the Auction
P BALUSAMY (Borrower )| Rs.34,28,823/-(Rupees Thirty Four Lakhs |  Rs.38,19,474/- (Rupees Thirty Eight Lakhs | 31-01-2026 Between
SARASWATHI B (Co Twenty Eight Thousand Eight Hundred | Nineteen Thousand Four Hundred Seventy Four {11 am to 12 pm Noon
Twenty Three Only) as on 25.11.2025 + Only) Earnest Money Deposit:- (With 5 Minutes
Borrower) and B NAVEEN | 4 er Interest thereon + Legal Expenses| Rs.3,81,947/- (Rupees Three Lakhs Eighty One | Unlimited Auto
KUMAR (Co-Borrower) for LAMBSTH0000095397 Thousand Nine Hundred Forty Seven Only) Extensions)

Date & Time of the Inspection:- 20-01-2026 between 11.00 am to 3.00 pm | Physical Possession Date:- 19-11-2025

Amount of Recovery Reserve Price and EMD

No.La/Wdcn02/0003/2020, Dated 03.03.2020), Comporised In Survey No.442/1, T.S.No.39/4, Block No.6, Ward B Of Madhavaram Village,
Madhavaram Taluk & Town Chennai District Bounded On Boundaries:- North By: Vacant Land; South By: Plot No.9; East By: Sakthivel
Nagar Road; West By: Vacant Land Measuring:- North Side : 20'3” & 18'9”; South Side : 39'0”; East Side : 28'6”; West Side : 38'0". Situated

Email, ID PROOF & PHOTO PROOF, PAN CARD and have duly remitted payment of EMD through DEMAND DRAFT/ NEFT/RTGS shall be eligi-
ble to participate in this “online e-Auction”.

2) The intending bidders have to submit their EMD by way of remittance by DEMAND DRAFT / RTGS/NEFT to: Beneficiary Name: NIDO HOME
FINANCE LIMITED, Bank: STATE BANK OF INDIA Account No. 65226845199 -, SARFAESI- Auction, NIDO HOME FINANCE LIMITED, IFSC
code: SBIN0001593.

3) Last date for submission of online application BID form along with EMD is 30-01-2026.

4) For detailed terms and condition of the sale, please visit the website https://sarfaesi.auctiontiger.net or Please contact Mr. Maulik Shrimali
Ph. +91- 6351896643/9173528727, Help Line e-mail ID: Support@auctiontiger.net.

Mobile No. 9962784954/8667572466 Sd/- Authorized Officer
Date: 11.01.2026 Nido Home Finance Limited, (Formerly known as Edelweiss Housing Finance Limited)

financialexpress.com

epaper.f'rnanciaiexpress.cun.. .

GR&K'

GRETEX CORPORATE SERVICES LIMITED

A-401, Floor 4™, Plot FP-616, (PT), Naman Midtown, Senapati Bapat Marg,
Near Indiabulls, Dadar (West), Mumbai — 400013.
Website: www.gretexcorporate.com, Email ID: info@gretexgroup.com
Contact No.: 022-69308500 CIN: L74999MH2008PLC288128

CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER
AND NINE MONTHS ENDED DECEMBER 31, 2025

(T in lakhs ,except otherwise stated)

Quarter Ended Nine Months Ended | Year ended
Particulars 31.12.25 | 30.09.25 | 31.12.24 | 31.12.25 | 31.12.24 31.03.25
Unaudited Unaudited Audited

Revenue from operations 4,215.94| 7,955.51| 6,569.79| 14,369.87 | 19,898.88 | 25,886.04
Net Profit for the period

before tax 1,140.99| 1,908.52 79.78| 3,199.65| 2,872.79 503.71
Net Profit for the period
after tax 686.51| 1,292.17 127.79| 2,074.20| 2,281.40 181.52

Total Comprehensive
Income for the period
(Comprising Profit for the
period (after tax)and Other
Comprehensive Income
(after tax)) 190.10( 223.80| (467.64) 793.21| 11,805.68| 10,850.79
Equity Share Capital
(Face value of % 10/-each) 2,263.93| 2,263.93| 1,191.55| 2,263.93| 1,191.55 1,191.55
Reserves as shown in the
Audited Balance Sheet - - - - - -

Earnings Per Share (Face
Value of ¥ 10/-each)#

a) Basic: 3.03 5.71 2.84 9.16 15.69 0.58
b) Diluted 3.03 5.71 2.80 9.16 15.44 0.57
#earnings per share for the quarters/nine months is not annualized

Notes:

1. The above-consolidated financial results have been reviewed by the Audit Committee and
approved by the Board of Directors at its meeting held on January 10, 2026.

2. Additional information on Unaudited Standalone Financial Results is as follows: (T in lakhs)
Quarter Ended Nine Months Ended | Year ended
Particulars 31.12.25 [ 30.09.25 ] 31.12.24 | 31.12.25 l 31.12.24 31.03.25
Unaudited Unaudited Audited
Revenue from operations 820.55| 1,390.75 61.95| 2,706.15| 1,374.80| 2,069.80
Net Profit for the period
before tax 499.03( 1,072.74 948.79| 1,657.58| 1,127.81 1,483.10
Net Profit for the period
after tax 234.64( 809.90 781.46( 1,085.53 957.33 1,249.46

3. The above is an extract of the detailed format of the Unaudited Standalone and Consolidated
Financial Results for the quarter & nine months ended on December 31,2025 filed with the Stock
Exchanges pursuant to Regulation 33 of the SEBI(Listing Obligations and Disclosure
Requirements)Regulations,2015.

The full format of the Unaudited Standalone and Consolidated Financial Results for the quarter
& nine months ended on December 31,2025, are available on the Stock Exchanges websites
(www.bseindia.com / www.nseindia.com), Company’s webpage https://gretexcorporate.com/
investors/financial-results/ and can also be accessed by scanning the following Quick Response
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For Gretex Corporate Services Limited
Sd/-

Arvind Harlalka

Whole Time Director

DIN- 00494136

Date: January 10, 2026
Place: Mumbai
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A VASTU HOUSING FINANCE CORPORATION LTD

VHSTIEI Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,
Sewri (West), Mumbai 400015. Maharashtra.

RUUSING FINANLE CIN No.: U65922MH2005PLC272501
POSSESSION NOTICE

Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him under
section 13 (12) read with Rule 9 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the borrowers
mentioned herein below to repay the amount mentioned in therespective notice within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, undersigned has taken possession of the property described herein below in exercise
of powers conferred on me under Section 13(4) of the said Act read with Rule 9 of the said rules on the date mentioned below.

The borrower and guarantor in particular and the public in general is hereby cautioned not to deal with the property and any dealings with
the property will be subject to the charge of the Vastu Housing Finance Corporation Limited Branch for an amount metioned as below and
interest thereon, costs etc.

SN Name of Borrower, Date & Amount of Description of Property Date & Type of
Co-Borrower and LAN No. | Demand Notice Possession
1 S 'Y Manjappa, 15-Apr-25 Property No.46 (as per Grama Panchayath Records), Physical
Hanumakka Y Rs.560330 as on  |PID No.151200201100300141, Situated at Bullapura| Possession Taken
LP0000000082815 09-Apr-25 Village, Davanagere Taluk, comes under the Limits of| ~ on 06-Jan-25

Anagodu Grama Panchayath measuring East to West
9.144 mtr and North to South 12.192 mtr, in all totally
measuring 111.48 Sq Mtr along with RCC Roofed
House constructed thereon Karnataka, 577556 North-
Property belonging.to Renukamma,South-Road,East-
House belonging to. Hanumakka, West- House

belonging to Gpyindappa
2 Sevyanaik B, 11-Nov-24 Property No.14 Pid, No0.151200105900100278, Physical
Shilpa N, Rs.987779ason |Kanchugaranahali Siddeswara,,Nagara| Possession Taken
Beema Naik 07-Nov-24  IKanchugaranahali Village, Neelogallu, Channagiri ,| o 07-Jan-25
HL0000000139667 Karnataka, 577231, All Totally Measuring 111.48 Sq.

Meters. North-Panchayath site, South-Panchayath
site, East-Road, West- Road

3 KC Shashidhar, 15-Apr-25 Property No.53 (as per Grama Panchayath Records), Physical
Meghana B Rs.391136ason |PID N0.151200600800200057, Situated at| Possession Taken
HL0000000081939 09-Apr-25 Kallenahalli Village, Jagaluru Taluk, Davanagere|  on07-Jan-25

District, comes under the Limits of Pallagatte Grama
Panchayath measuring East to West
10.972800000000001 mtr and North to South 3.9624
mtr, in all totally measuring 43.48 Sq.mtr, along with
House constructed thereon Karnataka, 577513 North-
House belonging to Siddalingaiah, South-House
belonging to K C Siddappa., East-Road, West- House
belonging to Siddalingaiah

4 P G Gurumurthi, 20-May-25 All the piece and parcel of the Property No. 162, (as per Physical
RojaP G, Rs.409323ason |Grama Panchayath Records), PID.No.| Possession Taken
Geethamma P 13-May-25  1151200600300720034, Situated at: on07-Jan-25
LP0000000113999 Vlyasagondanahalli Village, Bhisthuvalli Grama

Panchayath, Jagaluru Taluk, Davanagere District,
measuring East to West: 9.144 Meters and North to
South: 12.19 Meters, in all totally measuring 111.60 Sq.
meters, along with 111.60 Sq.mtrs building thereon.,
Karnataka, 577553 North-House belongs to
Mr.Manjunatha.,South-Road,East-Road, West- House
belongs to Mr. Neelappa

| Date : 11.01.2026 Authorised officer

Place : Davanagere Vastu Housing Finance Corporation Ltd
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5th Cross, Malleshpalaya,
ew Thippasandra,
3angalore North, Bangalore,
arnataka - 560075, have
hanged my name and shall
ereafter be known as
SURESH KHATI.

Floor, lcon SN Luxuria Apt,
Bileshivale Village, Next to Essel
Gardens, Kothanur, Bengaluru,
Karnataka-560077, have changed
the name of my minor son
PREETHAM GOWDA M aged 11
years and he shall hereafter be
known as VIRAJ GOWDA.

Kanakapura, Ramanagar,
Karnataka-562112, have
changed the name of my
minor daughter ABHISHREE
S GOWDA aged 6 years and
she shall hereafter be known
as ADVIKA.
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WWW.FINANCIALEXPRESS.COM

FE SUNDAY

FORM A

PUBLIC ANNOUNCEMENT

[Under Regulation & of the Insolvency and Bankruptcy SBoard of India
{Insolvency Resolution Process for Corporate Porsons) Regulations, 3016)

FOR THE ATTENTION OF THE CREDITORS OF
GS MEGHA CONSTRUCTIONS PRIVATE LIMITED

RELEVANT PARTICULARS
1 Nameofcomomtadebtor | (G5 Megha Constructions Priverte Limited
. | D of Inoopoealion of Gporale o122
bty under which coporate debior | ROC - Hyderabad
_|Bincomorated / egseed T TS
Compoeite Identity Mo, ¢ Limited Lty | LES500TGE2012PTC0E3ET1L
kestiticaton Mo, of compoiste debior

SMEG SMFG India Home Finance Co. Ltd.

(Grihashakti [Corporate Off. : 503 & 504, 5" Floor, G-Block, Insipre BKC, BKC Main Road, Bandra Kurla Complex, Bandra (E), Mumbai - 400051.
Regd. Off. : Commerzone IT Park, Tower B, 1 Floor, No. 111, Mount Poonamallee Road, Porur, Chennai — 600116, TN

POSSESSION NOTICE FOR IMMOVABLE PROPERTY [(Appendix IV) Rule 8(1)]

Blag ekl e o o e

WHEREAS the undersigned being the Authorized Officer of SMFG India Home Finance Co. Ltd. a Housing Finance Company [duly registered
with National Housing Bank (Fully Owned by RBI)] (hereinafter referred to as “SMHFC”) under Secuitisation and Reconstruction of Financial
Assests and Enforcement of Security Interest Act, 2002 (54 of 2002), and in exercise of the powers conferred under Section 13(12) read with Rule
3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice dated mentioned below under Section 13(2) of the said Act calling
upon you being the borrowers (names mentioned below) to repay the amount mentioned in the said notice and interest thereon within 60 days
from the date of receipt of the said notice. The borrowers mentioned herein below having failed to repay the amount, notice is hereby given to the
borrowers mentioned herein below and to the public in general that the undersigned has Taken Possession of the property described herein
below in exercise of powers conferred on me under sub-section (4) of Section 13 of the Act read with Rule 8 of the Security Interest (Enforcement)
Rules, 2002. The borrowers mentioned here in above in particular and the public in general are hereby cautioned not to deal with said property

SUNDAY,JANUARY 11, 2026

15
ANK OF INDIA

Stressed Assets Recovery Branch, Administrative Office Campus,
Balaji Nagar, Siripuram, Visakhapatnam
Authorised Officer’s Details: Name : Mr. Y. Kiran Chand (Chief Manager), Mobile No. 91609 49910,
e-mail ID : sbi.10077 @sbi.co.in, For Property Inspection : 98482 49289.

E - AUCTION SALE NOTICE

SECURITY INTEREST (ENFORCEMENT) RULES, 2002 READ WITH PROVISO RULE 8(6) r/w 9(1) (SALE OF IMMOVABLE ASSETS CHARGED TO THE
BANK UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002).

The undersigned as Authorized Officer of State Bank of India has taken over physical possession of the
following property u/s 13(4) of the SARFAESI Act 2002. Public at large is informed that e-Auction (under SARFAESI

| Ackiress of the mgetom office and | 5B 407, Syvan Blocs, Anand Vihar, Oid Mumbai and anv dealings with the broperty will be sublect to the charae of “SMHEC” for an amount as mentioned herein under and interest thereon Act, 2002) of the charged property mentioned below for realisation of Bank’s dues will be held on “AS IS WHERE IS”
| Peicioal office (f Bey) of comorste. | Highwey, Shakget, Towd Chow, i, Hyderabad y ceaing pIOReTYy ) o _ ' and “AS IS WHAT IS" and "WHATEVER THERE IS" BASIS and on the terms and conditions specified hereunder.
: fiﬁ; T —. ;};ﬁgﬁﬂiﬁmﬁ ELLLL :" NaTé of thet Borrt:-vlv‘e'\:(s) Descrllptlon oLISe;ured fssets ge?'a;imt'c‘: o Leiw Borrower(s): M/s Sri Balaji Aqua Farms, Rep.by it's Managing Partner : Sri Vardhanapu Raja Shekara, D.No0.8-76/
mrﬁ' v : 2 uarantor(s) TS oo oo of(trr::eT/:gnteSitLocI:‘erlg o T O P S NG A ol }-ossevson 1, Rudra Colony, Shamshabad, Rangareddy Dist, Telangana - 501218. Sri Vardhanapu Rajashekara, S/o. Joseph,
| Estirnaed date of chosure of irsobency | 07-07-2026 135/1 F;43/1 142/1 2148 149. 150/1 To 10. 151/1 53 153/1 23 15'4/ 1 Door No.29-1-1, Subbarayudi Temple Street, Palakol, West Godavari District - 534260. Sri Adapa Veera Venkata
|msolionprocess | (180 oays from the Order date 05082006 . ’ ’ ’ N ’ S Satyanarayana, S/o. Satyanarayana, D.No. 29-1-1, Subbarayudi Temple Street, Palakol, West Godavari District - 534260.
Name and regsiraion Aumber of T - Lan :- 605807210213951 |To 5 155, 158 In Ayyappa Nagar Lay Out (Approved By Visakhapatnam 13.10.2025 D d Notice Date: 09-11-2022 Outstanding A t D d Notice: Rs.1.45.10.949/.
the insahency professional acting IBE . Mot & 605807510235036 [Urban Development Authority As L.P No 40/2007) In The Lane Of Door| ™" o2 emand Notice Date: Yo-11-. utstanding Amount as per Demand Notice: Rs.1,49,10,949/-
| @ interm resoktion professional | IBBIAPADOLAPPOITET 2009 2000/10688 1.G Prabhakara Rao,  |No 12-24-1/2 Polbagh Road Area In Vizianagaram 2" Bt, Vizianagaram| o, o141 g6.. as on 09.11.2022 with future 'rftereSt and other expenses thereon from 10.11.2022.
Ackiress and etnal of the intenm Adidreas: 17, Sai Moreshwer Lusirta, Py No, 74, Seciof S/o. Subba Rao Municipality, Vizianagaram Sub-Registration Dist., In Vizianagaram Dist (I,%s Twont Present Outstanding Amount: Rs.1 ,59,80,734/- as on 08.01.2026 with future interest and expenses thereon.
restubion professonal, a5 18, Khargnar, Mesa to Sargeevani Intermational Schodl, Gannavarapu Measuring As Follows. Site Measurements East To West 60 Feet, North T ‘ L khy (post payments made if any). |
regitened with the Board "é;“uhﬂﬂm Meferashisa, ‘*mm_m 2. Gannavarapu To South: 30 Feet. The Total Extent :200 Sq Yards (Sq.Mtrs 167.201) And VI\\ll(i)ne?y SCHEDULE OF PROPERTY
e - - - R --'ﬂ-l-‘aﬂ- = -|“- e L~ 1. | Parabhakar, The Same Is Bounded As Follows East : 40 Feet Layout Road, South 07.01.2026 Immovable property mortgaged by Sri Adapa Veera Venkata Satyanarayana, S/o Satyanarayana: All that
*mﬁﬂfﬁ ﬁf Pt g, 74, Sector 18, m:;;f'ﬁ"ﬁﬁ;;;ﬁ“' Sfo. Subba Rao :Constructed Building In Plot No 180, West : Vacant Site Of Plot No F;Rol_lljjgg:ied part and parcel of the property consisting of property RCC Roofed Ground, First and Second Floor Building
resshation professaongt Intematioral Schond, M Murmbai, Makaseshim, Gannavarapu 176, North: Vacant Site Of Plot No 178. Undivided Or Unspecified 33.33 Seventy Four admeasuring 252.07 Sqg.Yards in R.S. No.43/13, Situated at D.No.29-1-1, 2, 4, Near Subbarayudu Temple,
410210, 3. Gannavarapu Sq yards out of 20 sq yards All The And Entire Residential Portion Inf "o Eighty Palakol, West Godavari District, belongs to Sri Adapa Veera Venkata Satyanarayana S/o. Satyanarayana (Regd.
e Process Email id: gsneshe cmp@gmalcom Santhoshi, Second Floor, Flat No S-2 Plinth Area Of 1080 Sq Feet Constructed Inf . ) as on Sale Document No. 170/1983, Dated.19.01.1983). Boundaries: East : Site of Annamneedi Venkanna Naidu,
|1 Last date for submission of claims. | 220130106 W/o. Gannavarapu Above Said Total Site Including Of All The Common Areas And Name Off ™ 10y2025 West : Municipal Road, North : Municipal Cement Street Road, South: Municipal Main Road.
1 Carssers of croditors, if ary, under Mot Appicatie Prabhakar Poorna Sri Nilayam-2 In The Proposed Building Herein With All Common o R Brice:R ’ ] EVD- R } Bid Multiolier A R 7
C:Tl:j-l-lglll:f %Lﬂwt:}ihqml:l’:nm“m Amenities. Flat Boundaries:- East : Open To Sky, South: open To Sky, eserve rice: S.1 ,09,00,000 - . 5.1 0,90,000 - Id u tlp er mount- 5.20,000 =
| tesokution professional _ West: Corridor Steps, North: Open To Sky. Date of E-auction: 28-01-2026 Time: 11.00 AM to 04.00 PM
m Fi j - i i . -01- -01-
. :fanf; eE m"ﬂii Pﬁmmﬂh Mot Appilcable Place : Vizianagaram, Andhra Pradesh Authorized Offi?:g/r, Date & Time of Inspection of property: 12-01-2026 to 27-01-2026 From 10.00 A.M to 04.00 P.M.

Represantate of crediors in a clss Date : 07.01.2026

SMEG INDIA HOME FINANGE €O, LoB, TERMS AND CONDITIONS OF THE E-AUCTION ARE AS UNDER:

[Troee narmes kor each dess)

14481 Relevant Fomns and {18l wawweibbigowin

1) For detailed terms and conditions of the sale, please refer to the link provided in State Bank of India, the
Secured Creditor's website www.sbi.co.in/web/sbi-in-the-news/auction-notices . For Registration, EMD,

bl Dotk of aulboried

ST Lopm
represeriaives are evalee gt (b} Mol Appkcabie

Auction Details etc., visit https://baanknet.com/eauction-psb/x-login of the service provider : M/s PSB
Alliance and M/s. Baanknet, e-Auction Portal: https://baanknet.com & Toll free Number : + 91 - 8291220220,

Motice ts hereby glven that the Mational Company Law Tribunal. Hyderabad Bench I, has
ordersd the commencement of a corparate insolvency resalulion procéss of the GS Megha
Construchions Prvabe Limited on QR=01-202'6.

The cregitors of G5 Megha Constractions Private Limited ase hargby cafled upon to submit

Mail ID : support.baanknet@psballiance.com.
2) The purchaser shall bear the applicable stamp duties/ additional stamp duty/ transfer charges, fee etc. and

theirclaims with proof on or before 2 2-01-2026 tothe intenm resolution professional at tha
eddress mentioned against entry Mo, 10,
The inancial cresditors shall submit thelr claims wilh proof by eledtronis mesns ondy. All othar

also all the statutory / non-statutory dues, taxes, rates, assessment charges, fees etc.
Note: Interested bidder may deposit Pre-Bid EMD with PSB Alliance before the close of e-Auction. Credit of Pre-

creditars may silmit e clairms wilh prood in persan, by post or by electronic meaans

A financisl creditor belonging to & cless, as listed against the antry Mo, 12, shall indicate its
choice of authorisad representative from among the three msolvenoy professionals listad
against entry Mo.13 to act as authonsed representative of the class [spacify class)] in Form

bid EMD shall be given to the bidder only after receipt of payment in PSB Alliance's Bank acount and updation of
such information in the e-auction website. This may take some time as per banking process and hence bidders, in
their own interest, are advised to submit the pre-bid EMD amount well in advance to avoid any last minute problem.

Ca. - Mot Applicabde
Subrmigaann of false ar misleading proats of ¢lalm shadl attrect penalties.

S/

Note -2: As per Section 194-1A of the Income Tax Act 1961, TDS @ 1% will be applicable on the sale proceeds
where the sale consideration is Rs.50,00,000/- (Rupees fifty lakhs) and above. The successful bidder/purchaser

Ms. Kanak Janl

Appointed as Interlm Resaolutlon Professional

In the matter of G5 Magha Constructions Private Limited
IEBI Reg. Mot IBB/1IPA-00L1P-P-0AT757 /2008 -2020,/1 2585

shall deduct the TDS from the sale price / Government guideline value, whichever is higher and deposit the
same with the Income Tax Department in Form No. 16-B and submit the original receipt of the TDS Certificate to

Date: 11-01-2028
Plaoe; Momiai

AFA Valkdity- 31.12 2026
Emali for Correspondence; gsmegha. cirp@gmail.com

the Bank. (Applicable for immovable property, other than Agricultural land).
Date: 08-01-2026, Place: VISAKHAPATNAM Sd/-Authorized Officer, STATE BANK OF INDIA

ALl
SMAaLL

FIMANCE
BEANK

AU SMAI_I_ FINANCE BANK I_IMITED[AScheduleanmmercialBank}

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)

APPENDIX IV |SEE RULE 8(1)] POSSESSION NOTICE

Name of Borrower/Co-Borrower/ Date of

Mortgagor/Guarantor/Loan A/c No.

13{2) Notice
Date & Amount

Possession
Taken

This is to inform to all the borrowers & public in general that “Fincare Small Finance Bank Ltd." has amalgamated with “Au Small Finance Bank Ltd.” w.e.f 01st April 2024, Whereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited (A Scheduled
Commercial Bank) under the "Securitization and Reconstruction of Financial Assets and Enfarcement of Security Interest [Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13 (12) read with rule 3 of the Security Interest (Enforcemeant) Rules, 2002 issued demand notice on the
date as mentioned below calling upon the borrowers 1o repay the amount mantioned in the said notice within 60 days from the date of receipt of the said notice as per the details given in below tabla: -

Date of
Possession
Taken

Name of Borrower/Co-Borrower/ 13(2) Notice

Date & Amount

Mortgagor/Guarantor/Loan A/c No.

{Loan AC No.) 2166000062635, Mukku Ganeswara Rao,
Hatikala Kowsalya

27-Mar-25 Rs. 7,79, 77TH- Rupees Seven Lakh Seventy nine Thousand Seven Hundred
Seventy five Only As On  26-Mar-25

05-Jan-26

jLoan A'C No.) 2266000095T610 & 23660001366304, Kattula
Yasu, Kattula Paramjyothi

13-Hov-24  Rs. 7,589,556/ Rupees Seven Lakh Fifty nine Thousand Five Hundred Fifty six

Only As On 14-Oct-24

i5-Jan-26

Description of Mortgaged Property

AN That Peaca find Farcel Of Immaovable Proparty Bearing Mo An Extent Of Sq.% ., 243 Of B4e |LE.  Sg.M_202-0 Of Sie And R.C.C Building Tharein Beanng O Mo 5-48 Under RS Mo 25748
Of Kopparru Villags, Koppamu Grama Panchayal Area. Marasapuram 5.R.0., Merasapuram Mandal, West Godavan District , Mortgagor Smi Mukko Kowsaha Within The Following
Boundaries: East: Site OF Karicherla Gurayya.....T0-0, West: Houses And Site Of Ande Srinu, Polisetti Satyam....T0-0, North: Panchayat Road...... 3240, South; 2 Sguare Yards
Width Of Joint Way.....30-06

Description of Mortgaged Propearty

Immoeable Proparty An Extent OF 5%, 2000661 E Sq.¥. 167, T8 Of Sie And Ree Bullding Thereln Besring O No. 1-195, Under RS No, 1200 1 Presently Belonging To Sl Kattula Yesu S0,
Late . Mapgeswara Rao , & O Mo, 1-185, Under RS No. 12001 t3 Svadevunichikkala Village | Sivadevanichikkala Gramapanchayih Ares \Weersvasaram Sub — Division Patskollu Mandal,
West Godavar Chatrict — Pin 534245 East: Building Of Gandham Srivivasu 36° 3, West: Joint Passage Way 35;6, North: Building Of Kattula Satyanarayana 37,5, South: Buliding
Of Manchigant! Subba Rao, 356

{Loan AIC No.) 23660000766.257, Odugu Hanumantharao, D&-Jan-26

Cdugu Lakshmi Durga

Dd-Dpe-24  Hs, 6,716,034/ Rupees 5ix Lakh Sixteen Thousand Thirty four Only A% On
13-Maw-24

(Loam AC Mo.) 23660001661467, Chelle Venkataramana, 08-Jul-25 a7 -Jan-26

Horapatl Mounlika

Rs. 6,91,559/- Rupees Six Lakh Minety one Thousand Flhve Hundred Filty nine
Only As On 08-Jul-25

Description of Mortgaged Property

A Extent OF0-12 Cants |G, Sag.Y. 5784 08 Sibe And On The Southern Side Cud OF AC. 024 Cands In RS, Moo 5B8-0 D N, B-228 O Vvermudadesyi Revanue Village Sardukodapa Grama
Fanchayath Ansa Nargsaporst Sub-Division Narasapurarm Mandal Wes! Godgaoan Digricl Wik The Fulll:ll.l.lln;_; Boundanas And Measuremenis East: Road, West: Remaining Land Of
Clugu Gudavalla Raju, North: Land Of Odugu Veera Swamy, South: Land OF Odugu ¥Yesu Babu

{Loan AC No.) 260001673014, Kota Tirupataiah, Bokka
Suma

28-Nov-24 Rs 5,08,14%- Rupeas Nine Lakh Nine Thousand One Hundred Forty nine Only
As On 13-Mov-24

DS-Jan-26

Description of Mortgaged Property
An Extent O S T2.6 ..., 5g. M.G1 Of Sile And Roc Sheet Shad Therein Bearing Di.Mo. 2-65 Under RS Ne. 14811 Is Bounded By O Medapadu Yillage Mesapdu Grma Panchayth Area
Eelamanchii Mandal Palakallu SroWest Godavari Disl, East: House Site OF Madasu Challa Rao, West: Road |, North: Road, South: Housa Site Of Venkayamma Ammavaru,

{Loan AC Mo 2160000651737 & 3660000017558, Mallipudi 28-May-25 HRs. 7,94.517/- Rupees Seven Lakh Minety four Thousand Five Hundred 05-Jam-26

Srinivas, Mallipudi Maga Lakshmi Seventeen Only As On 27-May-25

Description of Mortgaged Property

A Exient OF S % 145 le Bg M 121.40 Of Site And Rcc Buikdmg Thera In Bearing O Mo 1-181 On The Mortfern Sida Oat OF Full &c 0-38 Cents Linder Rs Mo 200/11 Of Lakshmaneswara
Willage Lakshmansswaram Grama Panchayath Area Narasapuram Sro Namsapuram Mandal West Godavan Disirict Within The Following Bownsdaries And Measwremanis  East: Site
Karna Syamala Rao , West: Housse And Site OFf Mallipudi Narayana , Morth: Panchayath Gement Road | South: House And Site OF Mallipudi Prasad

{Laan AJC Mo.) 21630000019508, Arepalli Suri Babu, Arepalll
Yaghoda

01 =Jul-25 R&. B 18,626/ Rupees Eight Lakh Eighleen Thousand Six Hundred Twenly six

Only As On 30-dun-25

O5=-Jdan-26

Description of Mortgaged Property

S Exbenl OF S Y 1 G0=00 18 50 M 13307 O Sibe Neares! D Mo 2105 Under Bsno 1388 O Chinlapant WVillage Chinthaparme Gramapanchayalh area Paiakollu Mandal Palakallu Sro West
Godavad Antra Pradesh Py 534250 Withan The Following Boundaries &nd Measuremenls East: Panchayath Road 54 Links, West: Site Of Chebrolu Satyanarayana And Others 66
Linka, Morth: Site Of Battina Mumar 66 Links, Sauth: Site Of Chebrolu Satyanarayans 5/0 Subba Rao 56 Links

[Laan &/C No.) 2260001214392, Bailla Srinivasarao, Balla Sri
Dei

D4-Apr-25  Rs. §,28,14%- Rupees Eight Lakh Twenty eight Thousand One Hundred Forty | 05-Jan.26

mine Only As On 26-Mar-25

Description of Mortgaged Property

Al That Plece And Parcel Ofimmovable Property Bearing Rio An Exlent 0 50.% 121 LE., Sq.0. 102 O Site And B, C.C. Busding Therein Beanng D, ND.2-T5 And Under RS Mo 157 *00MNo, 2.
75, Morpodu Villages, Malklipurarm 5RO Sakhinetipalil Mandal, East Godavan Dhstrict, Withan The Following Boundaries: East: House Site Of Yadlapalll Jyothi, West: Road, North:
House Site Ofvemana Kasi, South: House Site Of Patl Sathish

Description of Mortgaged Property

An Exient OF 148,78 Sg. Yards Or 12271 Sg. Mis, Of Vacant 5ie Since The Mangalore Tiled House Bearing D. Mo, 2-64 Aszessmant Mo, 211 'Was Completaly Bemovad In Sy, No. 80
SHuated Al Valdurthi Village And Gram Panchayal Prathipadu Sro Pithapuram Mandal Kakinanda Districl Bounded. Within The Abowe Boundaries An Exbend OF 12876 Sq. Yards Or 122.71
S, Mis. OF Vacant Site Wilh Crdingry Was Wader Ways And Alang Wilh All Easemeantary Righls, Esst: 26.5 FL House Belongs To Kantivalli Bulli Satyam, West: 26.5 Ft, C C Road,
Morth: 50FL House Belongs To Pallefi Karmaraju, South: 50 Ft, Site Belong To Chelle Chakram

(Loan AC Mo} 23630000030606, Cheell Raju, Cheell Jaya a7 -Jan-26

Kumari

28-May-25 Rs. 640 474/ Rupees Sz Lakh Fourty Thousand Four Hundred Seventy four

Only As On 27-May-25

Description of Mortgaged Property

An Extent OF 145.1852 Sq.Yds 0F Bike Along Wilh House Beanng 0.Mo.1-20 Covered Under Plot Mo, 14 In Sy Mo 102/8C. Sitwatad At Ganganapalla Village And Gram Panchayat, Kakinada
Rural Mandal, Ganganapallé Grama Sachivalayam, The Then Easl Godavan Districl. A1 Presand Kakinada Districl Boundad By:- Wihin The Above Boundaries An Extenl OF 145 1852
Sy Y ards OF Gite Along With House Wilth Ordirary Wanes, Waler Ways And Wilh All Easemenl Righés Elc., East: Related To Cheeli Satyaveni, West: Related To Chinfapalli Sundara
Rag, Horth: Related To lsrale Bethal, South; Road

(Loan AMC No,) 22660001 138490, Gedala Surash, Gadela
Sujatha

22-Aug-25 Rs, 4855504~  As Four Lac Eighty-Five Thousand Five Hundrad Fifty Only

Bz 0n  20-Aug-25

07-Jan-2§

Description of Mortgaged Property

An Extent OF 97 77 Sq Yds Or B1.75 5q Mts Site With Newly Consirected Roc Bullding Bearing D Mo B212-13 (As Per Transher OF Ownership Cerilicale Bearing Mearest D Mo B-12-48 In
Town Sy Mo 2-10-405 Siuated At Peddapuram Peddapuram Munlcigalily Peddapueram S Peddapaeram Mandal Previously East Godavan Distrct Present Kakinada Destricibounded By
Within The Abowve Boundaries An Extent OF 97,77 5q ¥Yds Or 81.75 Sq Mis Site With Mewly Constrected Roc Buibding With Ordinary 'Ways Water Ways And Along With All Essernentany
Rights East: 40 Ft Road, West: 40 Ft House Belongs To Gorukula Venkateswara Rao, Morth: 22 Ft Road, South; 22 Ft Site Belongs To Virodula Raj Kumar

(Loan &/C No,) 23660000838293, Eerugula Rajesh, Eerugula
Jalakanya

I1-Jan-25 Rs, 13,24 465/ Rupees Thireen Lakh Twenty four Thousand Four Hundred

Slzty five Only As On 16-Jan-25

o7 -Jan-26

Description of Mortgaged Property

Schedule For Doc. Mo 135302021, An Extent OF 1565 55 Sq.Yds Or 130005 Sg.Mts Of Site Along With Howse Bearing D.No,1-152 {As Per Tax Recsipl) Siteated Towards Westem Side Ouwd
Of 306,84 Sq.Yds Since The Housa Was Removad Bearing [t Mo, 1-152 Situated In Sy.Mo, 185 Sduated At Thirimapuram Village And Gram Panchayet, Kekinada Rural Mandal, Samalkod
Mandal. Easl Godavarn Destrct Bounded By Within The Above Boundanas An Exfent OF 155 556 Sq.¥ds Or 130,05 Sg.Mts OF 53e Along East: Ft 40 ; Site Belongs To The 3Rd Sharer,
West: Ft40: Rajavesdhi, Narth: Ft35: 58" Width OFf Joint Passage Way, South: Ft 35 House Belengs Eergula Gangamma

[Loan AIC Mo.) 24660000503352, Gedela Suresh, Gedela
Sujatha

22-Aug-25 Rs. 2492550 Rs. Two Lac Forty-Nine Thousand Two Hundred Minety-Mine Only
As On 20-Aug-25

0F-Jan-26

{Loan AIC No.) 2160000002050, Dasari Sambasiva Rao,
Dasari Rajarajeswari

01 =Jul-25 Rs. 9,99 472- Rupoes Ming Lakh Ninety nina Thousand Four Hundred Seventy | 05-Jan-26

two Only As On 3D-Jun-25

Description of Mortgaged Property

Proposad Construction Of Boc Roof Daba Bearing Presend Door Mo 1-131 = Old Door Mo 1-128 In An Srea OF30T-81 5q Yards = 257-26 5g Maters Oul OF Ac 1-08 Cants In Full Cowerad By
R Mo 157-15 Situabed Al Mulyalpalli Revenug Village Within Modi Gram Panchayath Within Mogatthura Mansdal Within Sul Registrar OF Mogaltbhury West Godavari District Within Thae
Following Boundanes East: B Feel Wide Joint Passage Towards Dasari Pragada Rao Site, West: Gram Panchayiti Cec Road, Morth: Site OF D Sharer, South: Site Of B Sharer

(Loan &G No.) 246600012157 16, Inti Gangadhar, Infi Yamini 01-5ep=25 RS 1025067 R, Ten Lac Twenty-Five Thousand Sixfy-Seven Only As On

01-Sep-25

D5=Jan-26

Description of Mortgaged Property

Immovable Property Bearing Mo An Extent OF Sq.Yards 1613 1LE Sq.Melers 135 OF Sile dnd Rog Budding Therein Bearing DoMNo, 1410172, D Mo, 334703 Andf In B.5 Mo, 28803 ks Bounded
By ol Ilsgya v Wilkage . Bagalthuru [arama Fanchayal drea |, Mogalihumne 5RO Mogalthur Mandal West Godavan Dasined . Pin ) 534287 . Measuring Easl To West  BDLES Sg Yards And
Borth To South ; 80 55 Sq Yards . Totally Messunng 1613 5, Yards Along With Present And Fulure Construciion Theren, East: Passage Way, West: Site Of Kothapalll Rathnam, Morth:
Site Of Yerubandi Ganesh, South: House Site Of Yerubandi Satyanarayana

{Loan AC No.) 23E30000057435, Vundru Prabhakara Rag,
Vundru Sundara Mani

2i-Aug-25  Rs, 6,74,543/- Rs. Six Lac Seventy-Four Thousand Five Hundred Forty- Thres

Only As On 20-Aeg-25

O5-Jan-26

Description of Mortgaged Property

An Extent OF Sq.Yards 314.55 OF Site Nearsst D Mo, 2-27 And RS Mo, 462/9 |z Boundad By | OF Srenganmuksham Village Srungavruksharm Grama Panchayaih Area. Palakodans Mandal,
Vseravasaram Sub-Division | West Godaven Dislict  East: Road 373", West: Joint Way 373", North: Societies Sites OF Undru, Sabbiti And Tadi 76'07, South: Site OF Vundry
Baludu TE0"

(Lean &/C Mo.) 22630000003396, Balla Venkata Peddi Raju,
Bolla Chitti Lakskml

18-Auf-25 Rs. 6,24 453- Rs. Six Lae Twenly-Four Thousand Four Hundred Fifty-Three

Omnly As On 16-Aug-25

05-Jdan-26

Description of Mortgaged Proparty

An Exbend OF S ¥ 376,05 e SqM 314 41 O Sile And Foc Bulldeng Thereln Beanng O Mo 3-75 And Under B3 Mo 1384 OF Chintaparru Village Chintapamu Gram Panchayath Aqsea Patakoll
Lo Palakollu Mandal West Godavarl Distrect Following Boundaries And Measuremenis East: 3 Links Width Of Jolnt Way, West: Zilla Parishad Ce Road, North: Rec Bullding Bendary
Wall Of Gurndavalll Krlshna Murthy, South: Vacant Site Of Gurajapu Sal

{Loan AC Mo 22630000054488, Kotipalli Venkata
Mahalakshmi, Kotipalli Marayana Rao

(8-Jul-25 Rs. B,76,862/- Rupees Eight Lakh Seventy six Thousand Eight Hundred Sixty

two Only As On 08-Jul-25

fS-Jan-26

Description of Morgaged Property

Am Extend OF Sg % 53.10 [e 5g M 4429 OF Side And On The Westem Side Out OF Sg % 163-3 Nearest O Mo 5-81 Uinder R 5 Mo 44226 Of Lankalakodens Village Lankalakoderu Gram
FPanchayath frea Palakollu Sro Palakollu Mandal West Godavari District The Following Boundaries And Measuraments East: House Wall Of Penmetsa Satyanarayana 19'3", Wast:
Path Way 14907, North: Housae OF Penmetsa Phani Kishore Raju 28'2", Sowth: Panchayath Road 2897

Description of Mortgaged Proparty

An Exbenl OF 97,77 S Yds O B1.75 S0 Mis Site With Mewly Conslrnacled Roc Building Bearing D Mo 8-12-13 (A% Per Transher OF Ownership Cerificate Bearning Nosrest D No B1Z2-4B In
Tondim Sy Mo 2-10=-405 SHuated Al Peddapunem Pesdapudram Moamcipaily Peddapunam S0 Peddapusam Mandal Previcusly East Godavan District Present Rakinada Distrecibounded By
Within The Ahove Boundanies An Exten] OF 97,77 5q Yds Or 81,75 Sg Mts Site With Newly Constructed Red Bullding Wih Ordinary Ways Water Waya And Along With All Easermentary
Rights Egst: 40 Ft Road, Wesl: 40 Ft House Belongs To Gorukula Venkateswara Raao, Norih: 22 Fi Road, South: 22 Ft Slte Belongs Te Virodula Raj Kumar

[Loan AC Mo.) 23630000092164, Malle Maga Raju, DB-Oet-25 a7-Jan-26

Malle Ruthu

Description of Mortgaged Property

An Extent OF 7550 Yards Or 62,70 Sg Mis OF Vacant Site Beanng Mearest [ Mo 8-135 In Sy Mo 5401 Situated &% Uppada Village And Gram Panchayaih U Kothapalll Mandal Pihapuram Smo
Praviously East Godavari District At Present Kaknda District Boundad By 'Within The Above Boundares An Estend OF T5 5g Yards Or B2 .70 Sg Mts OFvacant Site With Ordinary Ways Waler
Ways And Along \Wilh All Easemantary Righls East: 34 Ft Passage Way, Wast: 34 Ft House OF Malle Mallesuy, North: 20 Ft Site Bolongs To Malle Pethure, South: 20 Ft House Of
Eerugu Nukamma

Ra. 8,15,056/- Rs MNine Lakh Fifteen Thousand Filty-Six Only As On
OE-Oe-25

(Loan A No.) 232500000168T4, Malle Devudu, Malle
Kandamma

0F-Mar-25 Rs, 10,58,6T6/- Rupess Ten Lakh Fifty sight Thousand Six Hundred Seventy six | 07-Jan-26

Cnly A% On 24022025

Description of Mortgaged Propery

An Exfent OF 188 Sg Yards Or 15718 5q Mis Of Site Along With Bee Terraced House Bearing [ Mo 8-115 Assessment No 1478 In Sy, Mo 49799 Siuated At Uppada Village And Grama
Panchaysath U Kotnappalll Mandal Pithapuram Sro Eratwhile Esst Godavar Destrict Al Present Kakinada District Bownded By 158 1tem An Extent OF 12350 Yards Or 10284 Sq Mt Of Site
Bounded By 2hd itern An Exent Of 655 Yards Of Site Bounded By With The Abowve Boundaries An Extant Of 188 Bg. Yards Or 188 Sq. Yards Or 157,18 Sq. Mtz Of Site Along With Roo
Tereced Howse 'With Ordinary Waye Waler Ways And Along With All Easementary Rights. East: 1) 47Ftitem Mo 2 To Some Extent House Belongs To Dasari Chinnabbayi To Some
Extent. 2115.09F:Cc Road , West: 1) 46.03 Ft Howse Of Paramalla Kasiyya 2) 19.02 Ftltem Mo 1, North: 123 FtRoad 2)M0FtRoad , South: 1) 24.06 Fi Houseof Malke Veerabbal
21 30 FtHouse OF Dasari Chinnabbay

(Loan ARG No.) 23660000168173, Chodavarapu Subramanyam,
Chodavarapu Manga & Sodavarapu Tata Rao

Dascription of Mortgaged Property

An Exbent OF TT g Yids OF Site Abonsdg Wilth Houss Beasing O No 111 T8 (As Por Tax Retiepd] Sy No 2353 (Asper Sureey Report) Consisting Tw lbemis Sifuated Towards Eastem Side Of The
Thi Howse Bearing Doar Mo 11=-162 Situaded &8 Ganapathi Streed G Medapadu Village And Gram Panchaysh Samalkol Mandal Samadkol S The East Godavan Digircl & Present
Kakinada Disiricd 1510 e An Exient OF B 30 Yds O Site Akong With House Foom Bounded By 204 [lemoan Exlend O 69 Sq Yas O S6a Along Wilh House Roory And Wacan] Sike Bounded
By Within The Abowe Tws ltems A Talal Extent OF 77 Sq s OF Site Adong With House With Orcinany Ways Watar Ways And With All Egsement Rights Ete Eaat: 1) 6 FL Site ln lem 2. 2)18
Ft Rajaveedhl Canal Bund , West: 1) 6F1 Share In Thizs House Belongs To Dommetl Satynarayana 2} ltem No 1And Share In This House Belongs To Dommetl Satyanarayana
Morth: 1) 12 Ft House Belongs To Chintapalll Satyanarayana 2) 34.6F1 Site in This She Belongs To P Kondala Rao, South: 1) 12 Ft House Belongs To Dommetl Satyanarayana
2}34.6 Ft Vacant Site Belongs To Chintapalll Satyanarayana

2-Mar-25  Rs: 644,901 Rupees Six Lakh Fourty four Thousand Mine Hundred Gna Only

A5 On 26-Mar-25

OF-Jan-26

(Loan AC Mo,) 23G6000086TERT, Chovveti Apparan, Chavwati
Jyathi

OB-Jul-25 Rs. 7,40,333/- Rupees Seven Lakh Fourty Thousand Three Hundred Thirdy threa

Only As On 08-Jul-25

OF=Jan-26

{Loan A'C No.) 23660002323917, Peethani Venkateswara Rao, 05-Jan-26

Peetani Jaya Bhavani

08-May-25 Rs. 4,94 427/- Rupees Four Lakh Minety four Thousand Four

Hundred Twenty seven Only As On 08-May-25

Description of Mortgaged Property
An Exent OF 50 169-4 And Acc Sheet Shed Therein Bearing D No 2-104 In R S Mo 363-5,F Bounded By Of Marasanna Chenuvupeiam Village HO Konithiwada Konithiwade Gram Pancheyath
ArzaVesravasaram Mandal Viearavasaram Sro West Goosvar East: Site Of Mallula Thirumuwrthulu , West: Irrigation Bodi Bund , North: Cemant Ripad , South: Cement Road

{Loan AIC No.) 23630000038148, Tannidi Veera Yenkata
Subrahmanya Swamy, Tannidi Krishnaven

0E-0ct-25  Rs, 538,039/ Rs. Five Lakh Thirty-Eight Thousand Thirty-MNine QOnly As On D5-Jan-26

E-Oct-25

Description of Mortgaged Property

An Extent OF 193.6 Sg:Yards |LE 168188 5q Metars Of Site And B.C.C. Building Site Therén Bearing D MNe.5-1T16 Under RS N, 21908 OF Kopgarma Vilksge |, Kopgarmd Grama
Panchayath Area | Narasapuram Mandal | Marasaperam 5. R0, West Godavarn Dhsinch |5 Bounded By East: 3ite Of Kodavati Vighneswara Rao , T2 Links, West: House Site OF
Others Sold By Polisetti Sri Rama Murthy , 72 Links | North: Site Of Yadava Krishna Murthy Beyond 4" Widih Of Way | 56 Links , South: House Of Kodavatl Vighneswara
Rao And Site Of Others | 56 Links

Description of Mortgaged Property

Reqlsierd Sale Deed Ot.04 04 2023, Vide Doc. Mo: 23282023 An Extent O 82 Bq.Yds Or 51.84 Sq.Miz Of Site Situsted Towards Nosthem Side Of The Rec Terraced House Bearing O_No.,
7-1-1-1, Azzsessment Mo. 1068005647 In Sy.Mo. 324 Siuated Al Bheemavarampela Area, Samalkota Municlpality, Samalkots Sro, Samalakot Mandal, Kakneds Disiricl Bounded By
Within The Abowe Boundaries An Extent OF 62 50.¥ds Or 51.84 5g.Mts Of Sie Along With House With Crdinary With Ordinary Ways. Water Ways And 'With All Essemeant Rights Etc. East:
16.8 Ft: Cement Road, West: 16.8 Ft : House Belongs To Yedida Appalanarsa, Morth: 234 Ft Road, South: 33.4 Ft: Portion Of The House Belongs To Chovweti Londala Rao

[Loan A/C No.) 24250000005184, Bondada Sakunthala, 07-Mar-25
Bondada Akash & Bondada Swathika

Rs. 10,14 313"~ Rupees Ten Lakh Fourteen Theusand Three Hundred Thirtesn
Only As On 24-02-2025

O7-Jan-26

Description of Mortgaged Property

An Exient OTET 102 Sq. Yds O Site Along Wilh Houss Beanng D, Mo, 16-33-3301 (As Per Tax Receipt) Sluated Towards Eastern Sede O O 188 5q, Yds Since Western Side Porion Cul O
189 54, Yds Sold Away SR Partes in 5, Mo, BASIP, 83EP Relating To Mo U8R In Munlcipal Wisrd Mo 2, Revenus Ward Mo, 17, Biack Mo, 16 A Sarmbarmasrthy Magear, HD Suryansopeli,
Kakinada, Rakinada Urksan Mandal, Hakinada Sro, The Then Eas] Godavar Disinct, Al Present Kakinadas Disiricl Boundead By Wilhin The Above Boundases an Extent 0187 102 Sq, YdsOd
Site Alcng Wilh House With Ordinary Ways, Water Ways And With All Easemant Rights Elc., East: 34 Fi: Gorla Rambabu Passage Way, West 34 Fi: Previously Sile Sold Te Gada
Shanti By The Executant, Morth: 23.6 Fe Site Belongs To Gorla Rambabu, Sauth: 22 10 FL' Reed (Municipal Road)

Date : 09/01/2026 Place : East/West Godavari, Andhra Pradesh

The borrower having failed to repay the amount, therefore notice iz hereby given to the bomower and the public in general that the undersigned has taken possession of the propery descnbed hergin above mentioned table in exercise of powers conferred on him'her under section 13(4) of the said [Act
2002] read with Rule B of the said rule on the date mentioned in the above table. "The borrower's attention is Invited to provisions of sub section (8) of section 13 of the Act read with rule 8 (8}, in respect of time available, i.e. 30 days from this intimation, toredeem the secured asseis.”
The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) forthe amount and interest thereon mentioned in the above table.

gl
Authorised Officer AU Small Finance Bank Limited
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